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THE MINISTER OF INDUSTRIAL
DEVELOPMENT 'AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
to,(c). the required information is being
coﬂpu,ed and will be laid on the Table of
the House.

LICENCES FOR PAPER FACTORIES

2823. SHRI ARJUN ' SINGH BHADO-
RIA: Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) the names of the persons/firms to
whom lmcnm were issued for setting up
paper factories from 1960 t0 1967 so far and
the progress made in setting up the factories;

(b) if no progress has so far been made,
the action Government propose to take in
this regard?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
and (b). The information is being col-
lected and will be laid on the Table of the
House.

EXPORT OF FiLMS

2824. SHRI ARJUN SINGH BHADO-
RIA: Will the Minister of COMMERCE
be pleased to state:

(a) whether the office bearers or delega-
tions of the Indian Motion Pictures Export
Corporation Ltd. have paid any visit to
foreign countries during 1964-65, 1965-66,
1966-67 and 1967-68.s0 far;

(b) if so, the particulars of such dele-
gations;

(c) the foreign exchange spent on each
of .the visits; and

(d) the number of films exported by the
said, corpc_)ration and earnings there from
during the said period?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) Yes, Sir.

(b) to. (d). A statement is laid on the
Table of the House. [Placed in Library.
See No. LT-1830/67].
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LICENCES FOR CONTROLLED METALS

2826. SHRI TENNETI VISWANATH-
AM : Will the Minister of INDUSTRIAL
DEVELOPMENT . AND . COMPANY
AFFAIRS be pleased to state:

(a) the machinery- in Government to
ensure . the proper use by the quota holders.
of the controlled metals for which licences .-
are granted; and

(b) the quantities of controlled .metals
for which licences have been issued to M/s.
Deltan Cable Co., Delhi during.1964-65
and 1966-67 so far?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
There is no control over non-ferrous metals,
and the utilisation of raw materials is
watched by D.G.T.D. or other sponsoring
authorities as the case may be, from the
production returns.





